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EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 74/2024/E7
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a7 35 of 28 JUN 2024

BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

VERSUS

STATE OF WEST BENGAL & ORs,
........ RESPONDENT(S)

REPORT ON AFFIDAVIT FILED BY THE RESPONDENT

NO. 02, WEST BENGAL POLLUTION

CONTROL
BOARD.

Most Respectfully Sheweth

I, Sri Subrata Ghosh, son of Shri Biswanath Ghosh, aged about 60

years, by faith-Hindy, Occupation- Service, residing  at

Narkelbagan, Gorosthan, Chinsurah, District - Hooghly, do

hereby solemnly declare and say as follows:

7 8§ JUN 202

18



(Vo)

01. That, I am the Officer on Special Duty (OSD), West Bengal
Pollution Contiol Board (hereinafter will be referred to as the
‘State Board’) and I am well acquainted with the facts and

4 \ circumstances cf the case. I have been duly authorized by the
’ : | Respondent No 02, to affirm this Affidavit on its behalf and as
\\ Y such, ] am competent to do so.

- 02.That, this affidavit is being affirmed in pursuant to the orders

passed by this Hon’ble Tribunal dated 21.03.2024 and 09.05.2024.

03.  That, in complience to the order of the Hon’ble National Green
Tribunal dated 21.03.2024, a Committee was constituted comprising
of the following members:

(a)Senior Scientist, West Bengal Pollution Control Board,

(b)Collector & District Magistrate, South 24 Parganas, or his
representative not below the rank of Additional District
Magistrate.

The said Committee conducted a joint inspection on 26t April, 2024
at 12:00 Noon at the below noted plots:
1) RS & I.R Plot r.0-437 (Pukur) Area-0.09 Acres
2) RS& LR Plot r 0-438(Pukur) Area-0.49 Acres
- 3) RS & I R Plot no-439(Doba) Area-0.03 Acres

2024
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4) RS & LR Plot no-440(Pukur) Area-0.16 Acres
5) RS & LR Plot no-447(Pukur) Area-1.28 Acres

Total 2.05 Acres of Mouja- Bhagabanpur J.I. no-08 under Block-

Sonarpur.

04. That, from the said joint inspection conducted on 26.04.2024, the
X J[ollowing observarion were made by the Committee members:
’""‘?.J he allegations as made by the applicants in the Original

_,f\lpplication were physicallv verified and it was observed that

most of the areas of the above noted plots are being used as Bastu
for long years. Il was also found that, Jayram Mondal S/o-
Taraknath Mondal started a new construction work on RS & LR
Plot no-447, Prafulla Mondal S/o- Nirapada Mondal started
construction on RE & LR Plot no-439 and Sannashi Mondal S/o-
Nirapada Mondal started a new construction work on RS & LR
Plot no-440.

05.That, the current physical status of every plot involved in the
Original Application as submitted by the office of the Block Land
& Land Reforms Officer, Sonarpur, South 24 Parganas is furnished

below:
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no

1

3

4

)

IPlot no |Area vC—la_ésn“lcatl Classifica |
(Acre) ' on in RS tiom in LR
| | Record Record
| |
|
| RS & LR | 0.09  Pukur ' Pukur
Plot no-
| 437 |
| |
RS & LR | 0.49 | Pukur ' Pukur
|P10t no-
| 438
|
| |
RS & LR '|'"0.o_3 ' Doba, 'Doba
Plot no-
439 | I
| |
|
|
|
RS & LR ‘ 0.16  Pukur Pukur
| Plot no-
[ 440 |
|
| |
RS & LR | 1.28 | Pukur | Pukur

Plot
447

no-

g JUN 202k

i)

Present Status of the plot | Whether |

the plot |
is within |
| the
| EKWMA
Area  or
———_  _ |[not _
The plot is Partly Bastu | E.K.W.M. |
and partly Danga, A area
One old Tin Shed house
with an area more or |
less 0.03 acre and rest |
area of the plot ‘ '
measuring more or less
0.06 acre found Danga.

Water body area seen ' -DO- '
more or less 0.20 acre,
Rest area of the plot is
using as Bastu for long
time, ‘
Two double storied '
building and one old |
single storied building |
situated on the plot.
The plot is being used
as Bastu,

A single storied newly |
constructed building |
has been raised by One
Prafulla Mondal S/o-
Nirapada Mondal.

‘ -DO-

|
The plot is being used | -DO-
as Bastu for long time, | |
One old house and one
newly constructed
double storied building
has been raised by
Sannashi Mondal S/o-
Nirapada Mondal,
One Tin shed roofing
house.

Water body area of the | -DO-

plot is more or less - |
0.50 acre, |

Rest area of the plot is | '
using as Bastu and
pathway for ingress and
egress of the local
people,

Total 5 building situated ‘

on the plot out of which

one building newly |
constructed. | |

21



Copy of the inspection report of the State Board is annexed

herewith and mar <ed with letter “R”’.

06.It is therefore respectfully prayed that Hon’ble Tribunal may
pass such order/orders as it deems fit and proper in the interest of
justice.

QoML

DEPONENT
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VERIFICATION

I, Sri Subrata Ghosh, son of Shri Biswanath Ghosh, aged about 60
years, by Religior - Hindu, by Occupation- Service, residing at
Narkelbagan, Gorosthan, Chinsurah, District—Hooghly, do hereby
solemnly declare and say as follows:-

1. That, I am the Officer on Special Duty (OSD), West Bengal
Pollution Control Board and I am well acquainted with the
facts and circ umstances of the instant Original Application.

2. That, the stat>ments made in paragraph 1 of this affidavit is
true to my knowledge and belief.

3. That, the statements made in paragraphs 2 to 5 of this
affidavit are my information derived from the records
available in the office of the State Board which I verily
believe to be true and the rest are my respectful submission

before this Hon’ble Tribunal.
W(NZ«LA

DEPONENT

=

Identified and corrected by me

Advocate Salemnly Affirmed &
Declared Before me
WBPCB on Identification } i

SARBANI MITRA
NOTARY
Regd. No.-5515 /08

2 8 JUN 2024
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Report of the Committee constituted by the solemn order of
the Hon’ble National Green Tribunal, Eastern Zone Bench,
dated-21.03.2024 in connection with the Original Application
No- 74 /2024 /EZ (Ram Gayan & Ors. Vs. The State of West
Bengal & Ors.)

In compliance of the solemn order of the Hon’ble National Green Tribunal,
Eastern Zone Bench, dated-21.03.2024 in Original Application No-74/2024 /EZ
a joint enquiry was conducted on 26t April, 2024 at 12:00 Noon at the below
noted plots:
1) RS & LR Plot no-437 (Pukur) Area-0.09 Acres N\
2) RS & LR Plot no-438(Pukur) Area-0.49 Acres |
3) RS & LR Plot no-439(Iioba) Area-0.03 Acres )

(
4) RS & LR Plot no-440(Fukur) Area-0.16 Acres NN A ",,-;!"
S) RS & LR Plot no-447(Fukur) Area-1.28 Acres e

Total 2.05 Acres of Mouja- Bhagabanpur J.L no-08 under Block- Sonarpur.
The inspection was conducted by the following members:

(i) The Environmental Engineer, Saltlake Regional Office, West Bengal
Pollution Control Board,

(i)  The Additional Dis rict Magistrate & District Land & Land Reforms
Officer, South 24 Parganas along with the BL & LRO, Sonarpur Block.

Observation of the Committee during site-inspection:

The allegations as made by the applicants in the Original Application were
physically verified and it was observed that most of the areas of the above
noted plots are being used as Bastu for long years. It also found that, Jayram
Mondal S/o- Taraknath Mondal started a new construction work on RS & LR
Plot no-447, Prafulla Mondal S/o- Nirapada Mondal started construction on
RS & LR Plot no-439 and Sannashi Mondal S /o- Nirapada Mondal started a

new construction work on RS & LR Plot no-440.
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The current physical status of every plot involved in the Original Application as
submitted by the office of the Block Land & Land Reforms Officer, Sonarpur,
South 24 Parganas (Annexure- A) is furnished below: ~

Block- Sonarpur

Mouja- Bhagabanpur Q | .J.L no-08
Se | Plot no | Area | Classific | Classifica | Present Status of the plot | Whether
ria (Acre | ation in | tion in LR e the plot is
1 ) RS Record within the
no Record EKWMA
e - L - - | i Area or not
1 RS & |0.09 | Pukur Pukur i) The plot is Partly E.K.W.M.A
LR Plot Bastu and partly area
no-437 Danga,
1) One old Tin Shed
house with an area
more or less 0.03 acre
and rest area of the

plot measuring more
or less 0.06 acre
found Danga.

2 RS & |0.49 | Pukur Pukur i) Water body area seen |-DO-
LR Plot | more or less 0.20
no-438 acre,
ii) Rest area of the plot is
using as Bastu for
long time,

iif)  Two double storied
building and one old
single storied building

_situated on the plot.

3 RS & 0.03 | Doba  Doba | 1) The plot is being used | -DO-
LR Plot as Bastu,
no-439 1) A single storied newly

constructed building
has been raised by
One Prafulla Mondal
S/o- Nirapada
Mondal.
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RS & { 0.16 \_Pakur Pukur
LR Plot
no-440 ‘

RS &/ 1.28 | Pukur
LR Plot
‘no-447

Pukur

ii)

1ii)

The plot is being used | -DO-
as Bastu for long time,
One old house and
one newly constructed
double storied
building has been
raised by Sannashi
Mondal S/o- Nirapada
Mondal,

One Tin shed roofing
house.

i)

iii)

Water body area of the | -DO-
plot is more or less -
0.50 acre,

Rest area of the plot is
using as Bastu and
pathway for ingress
and egress of the

local people,

Total 5 building
situated on the plot

out of which one
building newly
constructed. ‘

The Copies of the Plot iniormation the suit plot, Sketch Map and some

photographs of present status of the plots. are annexed hereto and marked as

Annexure- B.

Submitted by-

Y

Saddam Navas, IAS
ADM and DL & LRO

Office of the District Magistrete,
South 24 Parganas

Anindya Das Gupta
Environmental Engineer,

Salt lake R.O. WBPCB
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COVERNMENT OF WEST BENGAL
OFFICE OF THE BLOCGK LAND & LAND REFORMS OFFICER
SONARPUR, SOUTH 24 PARGANAS
- ) hHrosnp e smail.com
Memeo No. /e /BLR-SNP /2024 Date: 19.04.2024
To
The Addirional District Magistrare

&

Distrier Land & Land Reforms Officer,
South 24 Pargenas

Subi- Enquiry Report n connection with  the Original  Application na-
7472024 /67 before the Natons' (reen Tribunal, Eastern Zone Benrh, Kolkats m tle
tmatter of Ram Gayen & Ors - Vs (he State of West Hengal & Ory,

Sir,

AN PN your mstructon the present physical status of helow noted plors have been

engured and verified frem Uns end op 15.04.2024

1 M8 & LK Plot no-< 37 (Pukur Area 0.09 Acres ~
2] BB % LR Flot no-<381Pukur] Atea-0.49 Acres |
) RS & LR Plot no-<39Doba) Area-0.03 Arres

41 RS & LK Plot no 149uiPukcur Area-(. 10 Acres

51 K3 & LF Plot no-347(Pukur) Area 1.28 Atres Rt

Total 2.05 Acres of Muuia- Hhagabasnpur J.L ne-08 under Block - Somarpur,

The allegutions as made by the applicants in the Griginal Application are physically
verifed. The applicant Ham Gaven % others plleged that the above noted lands arce
Pond bui the owner/promoter of the said Pond has been Glling up the same with soil
using dumpers snd construction i« going on this pond for the purpase of building,
bourdary wall ete

Howewver, during enquirs i is found thet, maost of the sreas of the above noted plots
sre being used as Basta {or lorg vears. [t aso found that | Juyram Mondal S/o-
Taraknath started a new construccon work en RS & LR Plor no-447, Prafulla Mondal
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Moian,
3/0- Nirapada started construcnon on RS & LR Plot no- 4’?4 %&g’;&};}(&ht ;l‘g; dal
5/¢ Nirapade Mondal started a new construction work on RS '

lcxt; ﬁry 4«/

The present physical status of every plot involved in the Oy fzy }aﬁ tion is
furnished below in details: “““””"
Block Sunarpur
Mouja- Bhagabanpur J L no U8
Seri | Plotno  Arca Classificati  Classificati Present Status of the plot Whelher
al (Acre on in RS on in LR the  plu
no ) Record Record im wirhi
! . the
PEKWMA
Arva i}
SN Y S S not
RS & | G.09  Pukur Pukur | ] The plat is Partly Bastu | EXW.M
LR Plat and partly Danga A mrea
o 437 il One old Tin Shaded
house with an arca
more or less 0.03 acre
and rest area of the plot
measuring more or lesy
006 woere found Dangs.
- RS & (.49 | Pubur Pukur i) Water hody area seen -0
LK Plot | more or less 0,20 acre
no-438 | i Rest area of the plotis |
i using as Bastu for long
e,
131} Twe dauble storied
building and nne old
single storied building
| { situated on the plot.
3 RS & (003 |Dobe Doba i) The plot is beingused | UGQ
LR Plot | as Bastu.
no-434 | 13 A single storied newly |
E ! constructed building
~ has been raised by One
‘ Prafulla Mondal S/ o-
| Nirapada
4 RS & |0.16 | Pukur Pukar | i) The plot is being used  -DO-
LR Flot I as Bastu for long time.
no 440 ' 11 One old houst and one
newly constructed :
double storied building |
has heen raised by
Sannashi Mondal S/
Nirapada
{11} One Tin ser ronfing
house
i

e i .l RO 7 A e i v 41



29

i3
&
—— N T S
5 THE A& 1L28 0 Pular Pukur i Water hody area of the S0
LR Plot , plot is more or less - !
no 447 ’ 0.50 acre : i
| 1i) Rest area of the plot 5|

using ag Basty and

! pathway for ingress and

i egress of the loneal
people

it1] Total 5 building situsted
on the plat out of which
vrie building newly

_ronstriucted,

Copy of Plot infurmstion: copies of he suit pluts, Skerch Map and some photugraphs of

present status of the pluts are srncxed herets and marked as Annexure- 1,

Submitted by

'II ~h ‘“’Lq
/e e

/ r/’ i Y \ \
2 Black Land & Lend Reforms Officer,

i
Sonarpur, South 24 Parpanus
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Government of West Bengal \&«;}&Fg{{gg
Office of the Block Land and Land Reforms Officer  semes
PLOT INFORMATION
[1615008;
District: Sauth 21 Pargana. k Sonarpur
Mouen Dhagsharpur I N 8 Polioe Stetion- Sanarpur
Plot No 437 s Pukur Area of land-{A): 0.09
Ol Plut Mo, 437
“Khutien No. | Class Fhare hare i the  Particulars of Kayot Returks
, = vald)  flessee
£1 Prukur (3 500 .01 Kadunbala maonral
W o Satish Mondal
of Seif
140 Pukur O 200U .02 Tarapada Mondal \
S0 Gopuld | -.
of Self e | |
I\'. / .,"lr
180 Pukur 10106 2,00 Narmita Mandal Py
W/o Rulikants o
ul self =
Kh. Mo~ 179 Chbhut
337 Fualaar 350 .00 Madan Mondal
{/a Satish Mondal
of Setf
422 Pukur A0 Uiy Lakshmikante Mondal
/0 Satish mondad
of Self
438 Pulcur 1,00456 IRV Sardart Mondad
/o Satish mondal
uf elf
155 Puktur RO6G 7 0.0 Kailendrss Nath
Marncled
/o satish Chandra
Mondsal
of gt

Kh Mo, - 407 Chingt

By harge o clansitestton v charncten o'l in Fis BRI T Ares SawiTn 7 o peler L BUTCATy I 1N of 260 § 9 T EAWAA 46t 2008,

Sy ot aing oy

g

h"‘-"'tg(: Fof 3

19/04,2029 01:35 PM



31
15 AR

Jovernment of West Bengal
Office of the Block Land and Land Reforms Officer
PLOT INFORMATION
[1615008]

istrict: South 24 Parganas Hiock- Sonarpur
Mouza Bhagabanpur L No & Prlice Stanon- Soaarpur
Mot Ho. 437 Class-Pukur Area of land-1a): 0.0

Old Tot Na, 437

Khutiun Nu. Class Ihare Svpre i Uwe  Dastionlars of Ravot Remnarks
ragdy  flessee

47§ Pulcur ERVILE T .00 Satyabala Mondal
W/o Ratikanta
Mondal
Of Belt

450 Puiur QOO0 .00 Sutupa Maondal
[3/0 Ratikunia Monds)
f Helf

514 Pukur 0 ONAT 0.01 Syyahil Mordal
5 /o Satish Mondal
(3 Self

356 ™ kur (1.0100 0 00 Ladta Monddal
1170 Jutin Mandal
Of Self

661 Pukur G.UL00 {1750 Lipika Mondal
3 {0 Jatish
0f Setf

2580 Pukur 0 0667 01 Peatulla Mondal
&/ Nirspada Mondad
3 self

2541 Pukur 13,0606 (.00 Ananta Mondel
$/u Wirapada Mondal
0Ot Self

By Bmge o leian o Jferacer ol 0 m T pEE i s 38000 3 rpetT Aukeely 196 o sec & Ul b ENA Sl xR

Feg officn g0 2y

Page 200 3
19042024 01:35 PM
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Governmeant of West Bengal T
Office of th* Block Land and Land Reforms Officer
PLOT INFORMATION
[1615008]
District: South 24 Parganas Block- Sunarpur
Mouza- Bhagubarnpur JL No. 8 Police Statian- Sunarpur
Plot Ne. 437 lass-Pukur Area of lund (A 0.09
Tk Tior No 137
Khatian ho Class " Share hare 03 the  Particulars of Rayot Remarks
. arcalh] lessee
DG nikir 0.0667 f1.001 Sannyvasi Mondal
/¢ Mohan
(s Self [
1134 Pukur (U UB6HG .00 Kamala Kunta Mondagd”
570 Kishort Mahan
Morndul
O Self
3135 Pukur O.06:67 1,031 Mival Maksat

W, 0 Mahuadeb
Chandra Makal

Of Belf
1136 Pukur {3 O6HGT o4 Radbakanta Mounria)
80 kishori Mohun
Wendal
Of Self
1 0000 0.09 CERTIREN TR BT A TRUECUPY

CEE—— — s s ..

g

Bloek Land & Land Reforms 00
Sonaipul, 24 Pgs 3]

My GO CREERIEO C1 CAED o il 1 I St w8 R o comprnl by © heoe 75y, 3 e SKead ke, 207,

Frachice ool

Buywe 3 ol 3
' 160472024 01:35 PM



Districe: South 24 Pargaras

17

Govern
Cffice of he Blocl
PiC

Mouza Bhagabunpur

Plot No. 438

Ofd Plol Rn. 438

‘Kha’t L:uT‘*én

H4

{10

RO

422

forg 305 O B3 Dt 57 TFATIOR Gl 13 1 Fvs Fe ToaU b cansiee et Sutvity 0 s of s % PP ERTMG At 2006

Fernffes ma ool

Cluss Share

Pnku;ﬂm” 0.0500
Pukcwr 02000
Hulkur OO0
Pulr 0.0500
Pukur 0.0500
Pulcn 1 (O
Pukur 0 .0667

ment of West Bengal

Land and Land Reforms Officer

P INFORMATION
[1615008)

Alock- Honarpur

JiL No B

Tess-Pukyuy

Police Stution- Sunarpur
Areu of land (A} Q.49

Particulars of Ruvot Remarks

{ Legace

Share itﬁhc
areaffy
O

e A————

Kadanbala mondal
W /a Satish Mondal
of Self

010 Tarapadu Mondal
8/ Gopal

of Selt

Namita Monda!

Wro Ratikanta

of seif

Kh Mo - 179 Chlbugy

.00

Madan Mondsl
3/0 Satigh Mondal
of Selt

007

Lakshmikunta Mendal
%70 Saush mondai
of Belf

042

(1.003 Sankar Mondal
/0 Satish mondal

of Self

Sailerulru Noth
Wondal

8/u Saush Chandra
Mondsl

of welt

Kh N - 457 Chhur

.03

Page 1 of 3
197042029 01:35 PM
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(yovernment of West Bengal

Lastnicl: Suath 724 Parganas

Mouza Bbagabanpur

Plot No. 438

d Mot No. 438

B "

Khalae Ne,

471

4G40

60

Ht 2

2580

2381

Ory crarge o cesszalion of CVEFRI OF by i FL M 991 PRI e chy o nompsnt aurhuty ¢ 1S M 9. 3 o' e EKaNA Ao 3005

Ferofon caual

Claas

Pukur

Pukur

Pulear

Pukur

Pukur

Pukur

Pukur

shure

3 Q100

EEIREL S

10667

2.0100

310100

T O6BET

0} D5

i

jass Pukur

Jare in the  Parlioulars of Ravat

INFORMATION

reuidy

11 ]

.01

9.0}

ERED!

.03

5054

Puge 2 nf 3

Block  Sonarpur
oy, H

Office of the Block Land and Land Reforms Officer

PLOT

{16 15008]

Police Statian- Sonarpur
Area of land {A]: 0.49

JLreasee

Satvahals Mondal
Wio Kalkanta
Mondal

Of Self

Surapa Mondal
1 /o Ratikanta Mondal
Of Self

Zushil Mondul
/0 Sutish Mondal
O Bt

Lalita Mondal
Ii/o Ratikanta
O Self

Lipike Mondal
{170 Racvikantin
Ut Sell

Prafulla Mendal
S0 Nirapada Mondal
{0 Self

Arurita Mondal
5/0 Mivapada Monedal
Of Belf

Repporks

.

-

14/04/,2024 01:35PM
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

11615008]
District: Nouth 24 Parganas Blovk  Suenarpur
Mouza Bhagabunpur Ne # Polive Station  Soaarpur
Plot No. 434 Pukur Area of land- |45 0.49
3 Plst No 438
“Khulian No.  Class Share nare in the  Parmiculars of Rayot Remorks
U eat A { Lesuee }
2062 Pukur JOBBT 0.413 Rarmvast Mondal
B0 Mohan
Of Betf
2134 Pukur 00667 .05 Kamala Kants Mondal :
3/o Kishori Mohan TN
Mondsl ZE 2N
O Self NZAN
3135 Pukur TO6HT 163 Niyat: Muakal ¥ il
Wi Mahadeh [« /f
Chundro Makal //
Of Seld /
1.6 Pukur 0 Ubbh 104 Rudhakanta Mondal
470 Kishon Mohun
Mondal
Of Sl
RS 1] 1Ay

CERTIFIED TO BE A TRUEL DOV

T
y

At o

Block Land & Land Reforme =
S{?ﬁafpu;’ 24 Fgs (S

e wenis

oty 80138 55 COSAKATCR 7 o GTCr o7 Wir T 7 T b resubss sanGh £l 0imastent sty n i o e, 3 of ha EKANS A2 T30,

For o use 39y
Pdgf Jaf 3
1470472024 01:35 PM
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Government of West Bengal »m‘i. e
Office of the Block Land and Land Reforms Officer
PLOT INFORMATION
| 1615008]
Distuict Suuth 24 Parganas Risek  Sonwrpur
Mouza- Bhagabanpu JL Na 8 Palice Station- Sonarpur
Flat No, 430 Chags-Dioba Arew of lund fA) G034
Oed Plot Mo, <39
Khatian No Claass Shas Bhare inthe  Particulars of Rayor Remarks
" areatA) [Lessee
31 Dot 00102 BRS/E Atar Bag
W io Filrg
Of Kotipota, PG, -
Garia, P.3. Sonarpur
14 Meha 4 5 3.0 Kadanhbala Mondal
W Salish Motdul
Ot Belt
a8/ 1 Db U2 4.0 Gunguiooni B S —
Wio Leben Bay ' N
Of Uechepina, | ‘-.\
P.O. Coubaga | )
100 Doba G 0094 .00 Geni Mondal J
5/u Kiclhiram
{3t Self
WiR 2 Dinbia (010 00 Golapi Bala Malik
Woo Hakhal
O Kartipots, P.OJ, -
Gara, PR, Sonsrpur
122 Db 0.0049% .00 Jugannarh Mandal
570 hdharsun Mondal
O selt
10 Turak Mondal
S/ o Nidhirarn Mondal
03¢ aplt

b SBTQE T CESSH R 0r £ SIET A i+ s 00l ‘BGARS BCLEn e pewet ik only b BITE ol 36¢ § ¥ P8 ERWEM At 2005

Forcfie Les caly
Page ! of &
1G/04/72024 (01.36 PM



Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT  INFORMATION

[1615008]
Dhstrict: South 24 Parganas Diock  Sonurpur
Mouza- Bhagabanpur J Lo NG A Police Station- Sonarpuar
Plot No. 434 Class-Doba Arew of lasd (&5 0.03
Old Plot No. 439
Khatian No.  Class Share | Sheue it the  Farticulars of Rayot Remarks
N arealf [ Leuser i
13971 Dinba 11,0094 0,00 Pany Makal
W /o Adal Makal P
Of Beuchiuls, P.O. -7 LU
Dhapa, PS8 Tiljala ™~
144 Jobu t 13500 .Ul Tarapada k’i(;awdaii-" \7 |\
s/o Gopul A\ |y
Of self AN /7
133 Jabu G.0102 O .00 Ninanath Mondal 3o
S/o Nidhiram Mondal =
Of self
180 b 6.007 4 L4 Namita Mondal
W o Kalikanta
of netf
Kh. Na. - 179 Chhut
218 Uioba 10054 1.3 Panu muakal
%70 Moha Mekal
Of Anandapur, PO,
Halty, P8 Kasba
30771 {Joba 3005+ .00 Mephbat Bag
W o Mulp Bag
OF Haltu, P35, Kasba
37 Db, 0.037 (.00 Madan Mondal
$/u Satish Mondai
(3 welf

U —————

Aty o 6035 66 D% Bl o0 a1 &Nd 0 IS 0 ooiren s O LEMIS ATy Yo i 9 1 o the ERAME Ao, 20,

T o uie 00y
Page 2 of 3
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Government of West Bengal e
Block Land and Land Reforms Ufﬁcw

Office of the B

[1615008]

PLOT INFORMATION
nsrrier South 24 Pargaras Nowk- Sonarpur
Mouza- Bhagabanpur J.L. No B Police Srarion- Sonarpur

Plot Ne., 139
Old Mar No. 439

Khutioas No.  Class Share
35471 Noba D.0094
54 Doha 1 0034
375:2 Dol 0.004941

122 Doba 0.037
47231 D {104

43R Dohs (RS TR
458 Dotk RN

TEry el kit o charstle Tt

“arsfloy weoaly

fac 11Dl 001 7

Class-Tiaha

Share i1 chie

areajd)

0.0

£1 030

G.00

0,06

.00

.00

.00

Area of loaud (AL 0.03

B ——

“Remarks

Particulars af Rayot
fLesges

Muarlhud Maskar
8/0 Dulal Nagkar
O Sedf

Wiy Mondal
W Shitram Mandal
Df Seld

Rani Bar

W /o Huaren Bur :
0f Maijal,

PO, Bamunhats,
P.S. Sonarpur
Lakshmikanos Mondal
870 Satish Mondal

0O Belf

Lakshiruibala Mondal

W o Mdbiram Morlat
Of Belf

kh. Nu. 425 Chhut

Sarkari Mondal
W o Batish Mandal
Of Self

Satlendra Nath
Mom{ut

S 20 Sutish Chandra
Mandui
{ Sel
Kb Ko, 457 Chhut

e e o ot ek BTG T ¥ tgmws ol ses, § ol Bu TRETAA Ay @®E

Page 3 of 5
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Government of West Bengal NV e
Office of the Block Land and Land Reforms Officer e
PLOT INFORMATION
[1615008]
District: Sourh 24 Pargar ay Tack  Senarpuy
Vieniza Un&iﬁ'ﬁhﬂ,ﬂpur b N, & Pb}.it;t‘ 3tt—?f‘f{‘¥ﬂ* Smmrpur
Plut No. 439 “luss-Dioba Ares of land (A5 (.03
Old Plot No, 439

Kharian No.  Claas Share  Share m the  Parliculars of Rayol  Remarks
ures(Al Slessce

O p—— E——— P —

471 Tl 0 NnTa 3.0 Satyabala Mandad
Wi Ratiltanta
Mondal
Of Self

R Y] Dabu 3007 4 G000 Stutupa Mondal
Do Ratikants Mondal
i Self

W
£

Uoha 0 U300 0,00 Sushil Mondal
/0 Sutish Mondal
Of Self

B Fiesbsa $.0075 000 falita Mondal
Do Ratikents _
OF Self g\

B2 Lihe 40074 .06 Lipiks Mondal
/o Karikanta
Of Self

2540 ol G500 000 Pratulis Mandal
$1a Nirapada Mondul
Oif Self

2581 Diobu {0500 .01 Anants Mandsl
5/0 Nirapada Mondad
Of Self

Forcnios o ol

Papr 4 of &
P04 204 O PM
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Government of West Bengal R

Office of the Block Land and Land Reforms Officer - 7
PLOT INFORMATION

] [1615008]
Digtrict: Sourh 24 Purgunes Flock  Sonarpur
Motz Bhugabsnpuar 11 Ko & Hee Station Sonwrpur
Plot Moo 439 s Doba Area of lund (AL D03
Old Plot ko, 43%
Khatian Na.  Class  Share  Share in the  Particulars of ‘Rayat Remurks
~ realil JLesgee e .
2962 Drobs L0500 .00 Sanreasi Mondal
S0 Mohasn
O Self
1134 Tioba G.0500 03,001 Kamala Kanta Mondal
8/0 Kishori Moban
Muorndal
O Belf
3136 Lieha 0500 RS Radhakanta Mondal
¢ e Kisheri Muhun
Mondal
Of Belt
3691 Doha 0.0250 Q.00 Nadu Khan
S/n Bhumath khan R S
Of Self T
na2 Poba 0 G250 0.01 Biplah Khan

370 Gora Chand Khan
U1 Helf

1 0009 0.03

CERTIFED 7O BE A TRUECOPY

s o

blvck 1 !
”Qad & Lm:;;f Reformu v,
napur, 24 pgg 4,

A sharge o At canan > hRMART 9F 1 In 5 K feg 1 35000 O (OGN BUIN by 17 B 5 of 5 © of v FRAE 301, A0E

Forcfine s ah
Fuge 3 of 5
1O/04 72024 01 36 PV
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Government of West Bengal N /
Office of the Block Land and Land Reforms Officer S, 50 57

PLOT INFORMATION

o , [1613008]
Distriet Seuth 24 Pergan s Hlack  Souurpur
Mavza- Bhagabton pur I L Mo R Police Srarion Sonerpur
Plat Mo, 440 Tlasy Pukur Ares of land-(A) 0,10
Old Plat No, 440
Kharian No.  Class  Share  Share i the  Particulars of Ravol  Remarks
- vealy) _jbessee S
3877 Pukur 00102 Q.01 Atar Rag

Wi Biltu
Of Katipota, PO, ~
Garia, P.S. Sonarpur

64 Pukur 0420 (.00 khundanbals Mondal
W /o Sarigh Mondel
OF Self
Q& Fuakur 01350 {102 Gangamor Bu

W/ Deben Bar
Qf Uenhepnta,
P03 Coubaga

100 Pukur 0 00e 0,00 Geni Mondal
/6 Nidhiram ,
Of Self
108/ Pukur 00102 .00 Golani Bala Malik

W/ o Rakhal
Of Kutipota, PO, -
{arias, PS5 Somarpur

122 Pulkuy OO095 0.00 Jagannarh Mondal
570 Niethirurm Mondal
Of seif

134 Pukur 00N 0.0 Tarak Manral
340 Nudhiram Mondad
Of seldf

Ly chargs o cRsSADlY 0 Curmta o e © 81 301 5017 Sy 307 oF ST el 3BTy £ MOms 9 5ns. 7 e RO A SR

=3 ey ooy

Page 1 of 3
1970472024 01:37 PM
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Government of West Bengal s
Office of the Block Land and Land Reforms Officer Sl

PLOT INFORMATION

[161 5008]
District: South 24 Parganaes Dlock  Sonsrmpur
Mouza- Bhagabanpur Lo Ko & Pulice Station- Sonarpur
Mot No 440 Cluss- Pukur Area of land-(Ap 0. 16
Nd Plor Na, 440
Khatiars No. | Class Share thare in Lhe Particulurs of Kag;x;t Remarks
irea(A) . flessee T
136, | Pukur U 4 5 0 P Makal

Woo Adul Mukal
OFf Betichtals, P.O. ~
Dhapa, P.S. Tiljala

140 Pukur (L0438 VRSV Tarapada Monda!
/0 Gapal
Gf self

144 Pukur ERERIS Y 01,00 Dnnanath Mondal
570 Nidhorarn Mondul
Of arlt

180 Pukur O ug7a 0 (6 Mamits Mondal
Win Rarikanta
of welf
Kb Mo~ 179 Chbau

21807 Py QK4 Iy 130 Panu makal
570 Moba Makal
Of Anandapur, P.O.
Haltu, P.8. Kasha

070 Pokur 00044 0.00 Meghbau Dag
W /0o Rabo Buy
(3 Haltu, P.8, Kasba

337 Pukur 00201 AN Madan Mandal
S/v Suush Mondal
01 aelt

Aoy chare ol <dovfeaian o thwsiiee ol lgn in Fis plet ey giee 19w lng o CompalsZ BUTTely (s of tor & £l P DO 14, ZEE.

terofics e cnly
Huge 2 0f 5
19082524 (3147 PM



Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[16150084]

st South 249 Pargauius Sock- Banarpur

Muuza- Bhagabunpur PLoNuon Palice Station- Sotuapur
Pior ho. 140 lass-Pukyr Area of land (A 016
Uld Plor No. 490

Khialian No Class  Share ‘Share i the TParticulars of Raynfw Remarks
area(A| _fleasee

b4t Huloar VRV SR Y Muddhai Naskar

S/ Dulal Naskur
Of Self

354 Pukur U.0ed

<
8

Minu Mondal
W70 Shibrum Monda) =
Of Belf L N

3752 Bukur 1 5041 (3,047 Farn DBar /
W Haren Bar fi % |
Of Maijal, £
PO, Bugunbata,
P8, Sonarpur \
420 Makur 0.0025 0.01 Lakshmikanta Mondal ‘
5/ Satish Mandal
O Belf

426 Mikur RSN 06y Lukshunibely Mondal
W o Nidhiram Mondal
Of Snlf
Kh No, 425 Chhut

438 Pukr 00500 £.41 Sankari Mondal
Wio Sarish Mondul
Of Self

458 Pukur U001 6.4 Sailendra Math
Murndal
8/v Sutish Chundra
Mondad
Of Self
Kh, Na. 457 Chhut

Ay iy of CamBialion oo Cana of B0 8 N BT rel e war v oF nompant 5 ar F i T anc. 3 o e SRR B 3008

Fer oy wt anvy
Page 3ot 5
19/0472024 0136 PM
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Gavernment of West Bengal ¢ e
Office of the Block Land and Land Reforms Officer % Do
PLOT INFORMATION
[161 S008]
bistrier: South 24 Parpanas Btovk- Sonarpur
Muiteu Bhagabanpur L N 8 Paliee Station- Somrpur
Pint K 440 Clugs-Pulur Aren of lund-(Al 0.1
Uld Plot No. 34n
Khatian No,  Cluss Share Share i the  Particulars of Rayvot Rewmrks
_— dreald) — ilesses i
190U Pukae 0.0074 0h.04) Sutapa Mondal
Do Ratikanta Mondal
L selt
60 Pukur 00074 3,00 Luditie Mondul
£3/0 Ratiksnta
0 Belf
Hh2 Pulgr L3.0074 Ky e Lipiks Mondal
Do Batikanta ]
f:}f Helt /
N O
2580 Puloar 0.0500 D01 Prafuliu Mondul ﬁi&}
5/0 Nirspada Monda!
Of Relf
2581 Fakoy 0.0500 0,00 Armanin Monda!
8/0 hrapads Mondal
(O Rely
ALl Pukur O OB0O0 01 mannayass Mondal
S/0 Mohan
Of Belf
3134 Pukur J.0082 .04 Keunla Kantu Mondal
5/o Kishori Mohun
Mondal
Of Belfl

57y charge o Cessitrnian o chaite 1ba i g BT g swclon 5 O el LBURCEty 1 RS Cf 560 € o 1 FX WA Ar1, ATR

Fur efivg g0 oply
Page 4 ot %
190472024 0137 P
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Government of West Bengal
Office of the Block Land and Land Reforms Officer
PLOT INFORMATION
r 21615508}
District: South 24 Parps as lock- Sonarpur
Motiza Bhagabanpur JL. Noe H Police Station- Sorarpur
Piat Noa, 447 Class Pulcur Aves of land-{A): 1,28
Old Plat Nn. 447
thsnan No>, Class Shure =here in the wrticulars of Ravn( E%emarks
......... area(d) Mm,m,z_%f,aasgf ~
381 Prkeuy 0.010 0.01 Atar Bag

Wio Rilty
Of Katiputa, PO, -

Guria, P.5. Senarpur ﬁ""‘:\
"T. o

£

&4 Pukuy 0.087¢ (3,053 Kundanbala Monda! l}p\

W /o Batish Mondu ARB \O\

Of Self e / N;#'IMI’TR,& 'y‘}
79 Pukur 0500 0.16 Kishori Mondal [0’1 Rega. . 5555/'?8 ﬁi;

5/0 Gopa! Mondal

Of self \\‘f \4\1‘]735‘ f"
RS Pukar 01250 017 Gangamoni Bar

Wie Deben Dar
L Uechepota,
PO Coubaga

100 Pukur 040094 0.01 Geni Mondal
S0 Nidhiram
Of Belf
10874 Puloar 00054 0] Gulaps Bele Malik

Wia Halkhel
Of Katinota, P, -
Garia, P.S. Sonarpur

122 Pubur U o102 0.05% Jagannath Monda)
S{u Nidhiram Mendal
Of self

Sy arge ' CRRNEED U OIS of 9 1 i 290 s e st O Gumpant S BGy 1 IsT 4 895 3§ e ERGIA A UK

oMo use ool
Page 1 af 5
194700472023 01,47 P&
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Government of West Bengal
Olfice of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615008]
Liistrict: South 24 Parganaa Flock  Sonarpur
Mouzs- Bhugabsnpur JL Ko 8 Police Station- Yonarpur
Plot No 440 Class Pukir Area of land (AR 0,16
Uld Piot No. 440 o B T T 1
Khatun Mo, lass Share share wt the  Particulers of Ruvol Hemarks
aeafAj Jlansee
3135 Pukur 00082 .00 Nivau Makal
W' Mahuadels
Chandre Makal
Of Self
3136 Pukur DGR .00 Rardhakanta Mondal
S0 Kishari Mohan D e S
Ioridul gy r
Of Selt pr "N
3663 Pukur 0.1274 0.02 hadu Khan
S /0 Bhutnath khun
Of Beif
3723 Pukur 11031 D0l Sardhan Kummar Dusy >
570 Bibekanands as
Y mell
32 Fukur 3. 1030 R Biswajit Shee
%70 Judupati shee
{3 anif
3954 Pukur O (VARG .01 Pupt Sahon
Wio Mohitnsh Sahoo
Ot Sell
Ju3s Pukur {10346 000 Maohitnsh Subioo
3/0 Bubodh Chandm
Sahoo
Of Beif
CERTIFIED TO 8E A TRUELM
T N et P
1.0000 .16 g

Bloek Land & Land Hejorme. s
Sonarpur, 24 Pgs (o

e chargr of classilostin e chawter Pl v i1 pal 80,0005 839160 "fr)fl’f’;:&i!!’! Surents b e ol s § of to RN Sel 2006

Forelivs - garely
Page 50f 5
190472024 0137 PM
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Government of West Bengal N
Cflice of the Block Land and Land Reforms Officer
PLOT INFORMATION
[1615008]
Disiricr South 24 Pargasias fork- Sobarpur
Mouza- Bhagabunpur J L Na. R Pulice Station- Snnarpur
Plot No 447 Class Pukur Area of lJand-(A): 1,28
Old Pt Mo, 447
Khation No.  Class Shure  Share in the Particulury of Rayut Remarks
areaiA)  lessee o
139 Pukur 00102 S RIN Tarak Mandal
5/ o Nidhirurn Mondal
Of gelf
1391 Pukur 000494 a0l Danu Makal
W0 Adal maks!
Of Beriehtala, PO
Dhapa, P2, Tilula
140 Pukur 01500 0.16 Tarapada Mandal
370 Gopul
OF self N
113 Pukur 0.0102 601 Dinunath Mondal L
Y0 Nidhiram Mondal
Of self
180 Puicur 0.0075 0.01 Nuoswty Mondal
Wi Hatikurita
of aclf
Kh. No. - 179 Chhut
AR Pulcusy 0054 .04 Tant makal
570 Muoha Makal
Of Anundapur, P.O
Haltu, P.S. Kasba
a7 Pukur G.0094 601 Meghbati Bag

W /o Rabi Bag
Of Hadtu, P.S, Kasba

3 chage of Jaes o907 &v ChSMBor o1 1803 11 T DRl 0 1ee 38:4kh 7 GomFRteT Sutarly s T & ol Fe EXn Ach, MEE,

For choe .96 ool
Page 2 nf 5
Ve 04,2024 0137 PM



Government of West Bengal
Office of he Block Land and Land Reforms Officer

PLOT INFORMATION

[1615008]

District: Sauath 24 Pargaras k- Sonarpur

Mouza Dhagabanpur dL Mo 8 Polive Station- Sonarpur
Plot No. 447 Ulass-Pulatr Area of Jand {A); 1.28
Old Plot No. 447

Khauan No.  Class Sharr Share i the  Particulars of Fii;;‘éi Remarks
area|A} {lesser

] B T ——

337 Pukur go37s 0 O Madan Mondsl
S0 Batish Mondal
Of yelf

A%4 1 Pukur N.ONg4 RV} Marthai Naskar
S/0 Dulal haskar
Of Qel

354 Pakur SRS VFE D02 Moy Mondal
Lo Shibram Monda)/

Of Self / N

RYACYI Pukur i) 00ad 0,01 Kani War |
/0 Haren Rar L

I
Of Maijal, @\ 75

P.O. Bamunhara, N\
P8 Sonarpur N

422 Pukur 10375 R Lukshrnikanta Mandal
S/n Bansh Mondai
U Self

326 Pakur O (s 0.2 fakshmihala VMonds!
W/ o Nidhiram Mondal
O3 Self
Kh. Mo, 425 Chhmt

438 Patkuy 00500 iy sankan Mondal
Fi/a Satish Mandal
Of Belf

ANy e of cem Al oo et of s 4 1 the gk meoube ey of et s ohatity o e o sec. 30 the ZESHA Ac, T095

For oo use a0y
Page ol o
18/0472029 U137 PM
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Government of West Bengal
COffice of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615008|
Marrice: South 24 Parganas Flock- Sonarpur
Mouze- Bhagabanpur dT 80,08 Police Srarion- Sonarpur
Plot No, 447 Class-Pukur Area of Jund-(A): 1,24
(3dd Plot No, 447
Khatn No.  Class Share Shure in the  Particulsra of Ravor Reruurks
ares{A] [Lessee
458 Mukur Q0500 .07 Sailendra Nah
Muondal
Ko Qatish Chardra
Mondul
Of Self
Kh. No, 457 Chht “\
/ 4/;/
471 Puleir 0.0074 & .01 Sutyabals Mondal / o <:,
wya Radkanta ([ Of supgay yiray \ |
e ([ Noray |5 ,5
Of Selt '

Regd. No.-5515/08/
1% Fukur 0074 001 Siitupa Mondal (%\ é/
| D O e Nty

/o Ratikenta Mondal
Qf Self \\:_-::—_::3-'
314 Pakur 00500 007 wushil Mondal

8/ Katiah Monddal
Of sell

£385(8 Pukur RIS (1] Lubia dondal
Do Rarikanta
Of Sell

862 Fukur 0.0074 (3.01 Lipiks Mondal
370 Rarilkania
O Zeif

23898 Pulur 0.046R 01,4365 ‘fm*m m Mnndal
50 Taraknath
(3 maedf

by charge o classfanan o charscter 7 hine i Fis ol wgoces seeton of G pelart auf oty 1716075 ¢f 38¢ § 91 T8 EXWPak arl, ARG

Far efloe Loe only
Puge 4 ol 5
190472024 0137 PM
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Office of the Block

34
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'ment of West Bengal e

Land and Land Reforms Officer

(1615008

Folice Statinn- Soniupur
Area of land fA) 1.24

Farticulars of Rayot Remarks
_ilesser

Mohan Monda)
S0 Nirapada Mondal
Of Bellf

Prafulla Mondst
S¢o Nirapada Mondul
Of Self

Arnvnta Mondal
/0 Mirapada Monrdal
Of Bedf

PLOT INFORMATION
Dastrict South 24 Purgaras Alock  Sunarpur
Muuzu Bhagabanpur J Lo NG B
Hlor No, 447 Cluss-Pukur
WOl Plot N, 447 SO

Khauun No.  Class Shure Share in the

- i arcafA)

2379 Pukur 3.0.344 0.03

2380 Pukny 01,0344 (RN

2581 Pukur (1.0344 .14

1 G000 128

CERTIFIED 70 BE 2 s o

ey
a-lwﬂ"‘

MOC* t:ﬂﬂd & La?!d Rﬁ’ff)?!’fﬁ ‘f!’:{f?s‘a 1
SUNAIpUT, 24 Pas

At BN CF SUSEHICHIIN 3 SHBMYRM 01 0310 18 BKE equ (00 330700 1 ~avgeiny aulvr by i omees of e § ol P EXIE S, XUE

Forcis s oy

Page S of &

190472024 01:37 PM
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 74/2024/E7

.

RAM GAYAN

........ APPLICANT(S)
VERSUS

STATE OF WEST BENGAL & ORS.

........ RESPONDENT(S)

REPORT ON AFFIDAVIT FILED BY THE WEST
BENGAL POLLUTION CONTROL BOARD.

AYUSH KUMAR DADHICH
ADVOCATE

60



